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orrlc£ OF THE PRINCIPAL DISTRICT & SESSIONS JUDCE: (HQs) : DELHI
TIS HAZARI COURTS

ORDER

On attaining the age of superannuation Sh. Sunil Kumar S/o Sh- Gulab C3hand/

Judicial Assistant1 E.c. No_ 13304/10917304 shall retire from Government Service withI
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(GIRISH KATHPALLA)

Principal District & Sessions Judge (HQs) /1 ,
Delhi &/

169&q ’- \6'tqq
No. - Adrnn. II/PF/Ret./2023 Delhi, Dated thel

' 2 5 FEB 2023
Copy foIwarded for information and necessary action to:-

1 : :: t :q:E= 1 1 : :t: :ii:F::IT:: HI:) iiF :ill I :gc•I][\FoerstEI= J :dSgoe==5;Eta INbel:]tIll: : :=Its :
Avenue Delhi/New Delhi.

2 The Drawing and Disbursing Officer1 West District, THC, Delhi '
3 The Accounts Officer/Assistant Accounts Officer, Accounts BIanchI West

Distric..tI THC1 Delhi with the direction to inform the Housing Department in case
the official is in possession of government accommodation-

4 The Pay & Accounts Office, through the concelned Accounts Branch'

5 The Leave Sanctioning Authority, West District, THai Delhl'

6 The Sr. A.o. (DI A.o. (Judicial)1 Vigilance & Litigation Branch, District Central &
West, Tis Hazari Courts, Delhi.

7 H;rea: :Tr ts; :i =g =(J!{:H:= =Ff;}}\]!!:::? : tq: : : : ::I: f: S:i : ::: IiI;III(: it !IL(:adm n =

8 The Pay Bin Clerk and Service Book Clerk1 West District, THC, Delhi, for further
necessary actlon.

9 An the PRO/APRO1 Tis Hazari Courts/Patiala House Courts/KKD Courts/RoIum
Courts/Dwarka Courts/Saket Courts, Delhi.

hO/F6Geb_Site Committee, Tis Hazali Courts, Delhi.
11 Hindi Section1 Tis Hazari Courts, Delhi.

12 Promotion Cell, Tis Hazari Courts, Delhi-

13 Layers Seatl Tis Hazari Courts, Delhi.
14 Sh. Sunil Kumar S/o Sh. Gulab Chandr Judicial Assistant in RTI Cell’. Wes!

District1 THC.1 Delhi Mh the direction to process regarding surrendering of

government accommodation, if occupied

Branch Incharq
O/o Principal District & Sessions Judge (HQs)

Tis Hazari Courts,
Delhi.




